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27.08.2018

COURT NO. 1 
(DIVISION BENCH-I)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE   V.KAMESWAR RAO  

AT 10.30 A.M.

1. LPA 525/2016 SAMADHAN SWIMMING CLUB & ORS. ASHUTOSH LOHIA 
VS UNION OF INDIA & ORS ARMAAN GROVER 

RIPU DAMAN BHARDWAJ
ABHIGYA 

      COURT NO.37  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M.

1. FAO(OS)(COMM)40/2018 SPICEJET LTD. SAMRAT NIGAM
   CM APPL.9333-9334/2018 VS SIESTA HOSPITALITY SERVICES AMIT PUNJ

LTD. SHAURYA KUTHIALA
AWANTIKA MANOHAR
DHAWESH PAHUJA

COURT NO. 2
(DIVISION BENCH-III)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M.

1. ITA 806/2018 THE PR.COMMISSIONER OF INCOME TAX-4 RUCHIR BHATIA 
VS NEW WORLD SYNTHETICS LIMITED 

2. W.P.(C)13770/2009 ALLIED ICD SERVICES LTD. K.K.RAI, GUNJAN KUMAR
VS UOI AND ORS. ANSHUL RAI, RUCHIR MISHRA

MUKESH KUMAR TIWARI
ABHISHEK RANA, HARPREET SINGH
SWESH CHOUDHARY, BHAVYA DUBEY

3. W.P.(C)3912/2010 THAR DRY PORT K.K.RAI, GUNJAN KUMAR
VS UOI AND ORS. ANSHUL RAI, RUCHIR MISHRA

MUKESH KUMAR TIWARI
ABHISHEK RANA
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4. W.P.(C)6543/2010 THAR DRY PORT K.K.RAI, GUNJAN KUMAR
VS UOI AND ORS. ANSHUL RAI, RUCHIR MISHRA

MUKESH KUMAR TIWARI
ABHISHEK RANA, MONIKA ARORA
HARSH AHUJA, VIBHU TRIPATHI
KUSHAL SHARMA

5. W.P.(C)6392/2012 JAIPUR GEMSTONE EXCHANGE K.K.RAI, GUNJAN KUMAR
VS UNION OF INDIA AND ORS ANSHUL RAI, RUCHIR MISHRA

MUKESH KUMAR TIWARI
ABHISHEK RANA

COURT NO. 3
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 A.M.

1. EFA(OS)(COMM)7/2018 A G AEROVISION ELECTRONICS SACHIN DATTA
   CM APPL.30358-59/2018 PVT LTD &  ORS AKANKSHA SINGH 

VS TATA CAPITAL FINANCIAL SERVICES Dr.FARRUKH KHAN
LTD PIYUSH CHAWLA

SANJEEV GOYAL 
VARUN BEDI

COURT NO.30  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A.1112/2016 EARNEST @ AIK HARSH PRABHAKAR
VS STATE ANIRUDH TANWAR

MEENAKSHI CHAUHAN

COURT NO.35 
HON'BLE MR. JUSTICE VINOD GOEL

AT 10.30 A.M.

1. W.P.(C)5607/2016 MANAGEMENT OF HINDUSTAN TIMES LTD Dr.ABHISHEK M.SINGHVI
VS AITA RAM & ORS RAJ BIRBAL,RAAVI BIRBAL

MEGHNA MISHRA
ANKIT RAJGARHIA
NAMAN JOSHI, RIYA SINGH
MEENAKSHI ARORA,V.MADHUKAR
SACHIN DEV SHARMA
RAMESH KUMAR SHARMA
RAJNISH KUMAR SINGH
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COURT NO.49
HON'BLE MS. JUSTICE ANU MALHOTRA

1. W.P.(C)7922/2017 DELHI TRANSPORT CORPORATION KAMAL KANT JHA
VS BIR SINGH 

HIGH COURT OF DELHI  REGISTRAR (LISTING)
   25.08.2018



27.08.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

        COURT NO.  44 (OS-E)
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE MANMOHAN

24. I.A. 14758/2016           MARICO LIMITED              CHANDER M. LALL, SHIKA  
    In CS(COMM) 1569/2016     Vs. MR MUKESH KUMAR & ORS    SACHDEVA, MUGDHA PALSULE,

VIVIAN MATHUR, RAJAT ANEJA,
JASPREET SINGH KAPUR

****

         COURT NO. 49 (OS – D)
        NEW COURTS BLOCK (FIRST FLOOR) 

              HON'BLE MS. JUSTICE PRATHIBA M. SINGH

    AT 2.15 P.M.

33. I.A. 23496/2014           BURGER KING CORPORATION PRAVIN ANAND, TUSHA MALHOTRA,       
    I.A. 17220/2015           Vs. TECHCHAND SHEWAKRAMANI       PANKURI MALIK, AMARJIT SINGH, 
    I.A. 17221/2015        & ORS.                       MAHENDRA RANA, PRANAV SARTHI 
    CC(COMM) 122/2017
    In CS(COMM)919/2016

34. O.M.P.(COMM)136/2017       MOTHER BOON FOODS PVT LTD        S.P. SAXENA, SHREY CHATHLY 
        Vs. MINDSCAPE ONE MARKETING

PVT LTD
*****
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